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. Aadharshila Infratech Private Limited HITTCO TOOLS LIMITED GLOBAL INFRATECH & FINANCE LIMITED
F A Y% . _ ; _ Regd. Office : F-10-11-12 BSR Arcade, 198, Gandhi Bazaar Main Road. Basavengudl, Bengalury - 560 004
i \& 1§ Registered Office: Piot No. &, Main Road, Opp. CHG Petrol Pump, Goverdhan Vilas, Udaipur, Rajasthan-313001 Registered Office- No-17-C, KIADB Industrial Area, 2nd Phase, CIM : LESE21MH1085PLC 2465335,
A Email - infrarzjasthaniigmail com, Phone -+31-284-2945390 Peenya, Bangalore-560058 Emall : asianiakcli@gmail com,Website : www globalinfrafin.com
' CIN U45200RJ2010P TCOEEE26 CIN: L28939KA1995PLC016888; website- www.hittco.com; g ;’I':.'ﬁfg;‘i'::::ﬂ::“; 1":?;1';522";;““ e o]
TTRACT OF TH DITED CONSOLDATED FIMANCIAL TS FOR THE OUARTER ENDED DECEMBER 31 M Email Id: cs@hittco.com; Contact No.: 080 4086 5062 % In Lakhs
Cuartsr Qiuarber Half Yiear |Year Ended
{05 I ik Acoge: i Shawn die} CORRIGENDUM TO POSTAL BALLOT NOTICE DATED 19.01.2026 Sr. i ended 3ist | endod 31st | ended 3tst | 3st March
SiNa. Particulars  Consolidsied = No. A . Dec 2025 | Dec 2024 | Dec 2025 | 2025
e el Members are hereby informed that in continuation of the Postal Ballot Notice dated Un-Audited Auditod
: : 19.01.2026, circulated for seeking approval of the shareholders by way of Special 1 | Tobal Income from Opecations (Mef) .64 20,96 1307 | 181586
ot e - [un m”i."] I “'I's' Sudited) “muuﬂ Resolution in respect of ltem No. 1 - Approval of Preferential 1ssue of Equity Shares, 2 | Met Profit / {Loss) for the period (before Tax, (1881} (78.08) (1838 | {2TE00
L otal Income from Operations et o L cerain darifications and corections are being issued as under: Exceptivast andior Extrsnrdinary’ ftama
| Nat Profit | {Loss) for the pariod (before Tax, Exceptional andior 1. Post-Preferential Shareholding Correction 3| MNet Profit / {Loss) Tor the period belore fax {1881} (78.05) {1835} | (32743
Extraordinary items) 2 B8 48 {1.043.48) d Bd1.07 Mr. Yash Vardhan Bhandasi: Comect post-prafarantial sharehalding is {aftar Exceptonal and'or Extraordinary iams
3 | Net Profit | (Loss) for the period befors tax [after Exceptional andior 6.26% (earSer disclozed as 6,38%). 4| et Profit/ {Loss) for the period after ta (18.61) [78.05) [1B.35} | {327.43)
Extraordinary items) : : 184928 (95533 41410 Mr. Shrayans Bhandari: Carrect post-preferential shareholding 15 2.27%  (sardier Eaih:" T b B . Fraray
F Nk Profit | “.HIEI for the w aftar bax “ﬁ. E“m andae disclosed a5 7 3% 3":!] a5 olE Enmp’:han:ufal-lnmn;e I'EllLtl'E IIEIrICl:I [15.81) [¥a.d5) | 1535} 3214.3)
Extraordinary fems) 21800 | (9090) | 4y 2. Utilization of Issue Proceeds by Bt i
- Total Comprehensive Income lor the perod [Comprising Proft | (Loss| Expansion of Business: Rs, 41,086,000 (Within 24 months from receipt of funds) Income {after txj]
for the pariod |after tax} and Other Comprehensive Income (after taaj] L1810 | [290.80) 461150 General Corparate Purpose: Rs. 20,858,400 (Within 24 menths from receipt of funds) | Paidum Equiy Share Capital 14144 7 624.08 141,44 141 44
(8|9 N Ey Sham Laps 1N _| N L 3. Current and Proposed Status of Allottees || (Face Veiue of R 10i- each)
T Instruments entirely equity in nature B0E4S | GaDEas 540045 | Mr, Yash Vardhan Bhandari: Promoter — Post alloiment sharahoiding 4,13, 700. T | Ciher Equity 1, 917.60 | 103594
] Resarves [oxcluding Rivaluation Reserve) 1371634 | 1.T5Em 10.196.86 Shreyans Bhandari; Non-Pramater — Post allotment shareholding 150,140, 8 | Eaming Per Shara (befora Extra-Ordnary #ems
5 Securities Premium Account . : ‘u - 4. PCS Feﬂiﬁi:.ate from Manjeet & Associates, Practicing Company Secretary (F11588) of Rs. 10i- each (for continuing and
T8 Ihetworth TR EE T TEARE T T confirming compliance with SEBI (ICDR) Reguiations is available for inspection at the ..o RN AR ]
11| Paid uo Debi Ca Dbl SE280.61 | 56.361.15 0900 Regstered Office during working hours and on the Company’s website at ] al Bask L1 ) (. 30) (1) | (23,15
1Pt BB www hitico.comhitps: | ittco com/assetsiimg/Other_Disclosure/PCS%20Certificate%20f b Diluted (1.52) [0.30) (130 | iz.15)
12 Mhﬁgmm Shares upR 4t | A0 9 408 45 : ] T 4 : N 2 —n == —
orta20Preferential 20| ssue 2008 20Equity % 20 5hares pdf, Motes
13 | Debt Equity Ratio 1M | in 180 All ether terms and contents of the Postal Ballot Mobce dated 19.01.2026 ramain 1. ;—.a- Epmmp.:;;-?fmm-tf :msejela:cleg farmat of S-law:laﬂ}& |.I|I'|-\P|LH1I;;?'LE| il;_lmncsiaéaﬁelsgtgnrmnme fpuarter -;rl:-l:lie;r
i Earnings Per Share jof Re. 10~ sach| " not sannuslised) i i i iuncti i = Deg iled with the Stock Exchangs's under Regulation 33 of tha I aguiations,
{lorcontinusng and Jﬂtm “.:.:m. i ﬁn?‘anged This Cﬂmgemm shall be read in conjunclion win the said Postal Ballot The ful format of the Un-Sudded resulis for the Quarer ended 315t Dac 2025 i awsdsble on the Company
1. Basic: 15058 | (2909.04) WETI.66 * i, By Order of the Board wenalle “www.glehalinfrafin.com™ and on the Stock Exchange websile |8, www.bseingia cam.
S Dbk sisnm | nwie | 3w chate: 2.0 300 For HITTCO TOOLS LIMITED (Ol O
* EPS ko Equity alter divi ; L Place: Bengakuru Sd/- Surendra Bhandari o gt “Iﬁ For Globad Infratech & Finance Limited
cabcufated profits available shares holders dirviclend . . L S/d-
Managing Director : el
payabie to preference share holders Place - Mumbai W 5 Amarnath
15 | Capitad Redemption Reserve . . . DIN: 00727912 Date : February , 2026 Managing Director
16 Deberture Redemption Reserve 8508 BT 81919
17 | Debt Service Coverage Ratio 035 |  am 068
T8 itarest Sarvics Coverage Rafl % T oW | 1w eV | GLOBALINFRATECH & FINANCE LIMITED TR ufayfa i fafma «
Motes : : : CIN: LESS2KATEISPLC 248335 SBI S ti d Exch B d of Indi
1 The above firancial results for the guarter ended December 11, 2025 has been approved by the bodrd of directors at their Whilst care is taken prior Regd. Office: F-10-11-12 BSR Arcage, 198, Gandhi Bazaar Maln Road, ecuriies an xchange board of india
mesting hﬂ_d on Feburary 3, mﬂ.. : . ; to acceptance of Basavangudi, Bengaluru - 560 004 SEB' BHAVAN, 5STH FLOOR, 'B' WING, PLOT NO. C4-A, 'G' BLOCK,
2 The above is an extract of the detailed format of financial results filed with the Stock Exchange under Reguiation 52 of advertisina co it is not Tel: +91 80 4954 2185, Email; asianlakel@amail.com; Website: wenw.qlobalinfrafin.in BANDRA - KURLA COMPLEX, BANDRA (EAST), MUMBAI-400 051.
Securibes and Exchange Board of India [Listing Obligabons and Disclosure Requirements| Reguiations. 2015. The full : 9 copy, I : TELEPHONE: 022 2644 9686 EMAIL: YPP@SEBLGOV.IN
format of the financil results will be upioaded on website www 3adharshilainfra.com and wil 2is0 be available on the possible to verify its POSTAL BALLOT NOTICE & E-VOTING INFORMATION — —
Stock Exchange website, www.bsaindia.com. _ _ contents. The Indian Pursuant bo Section 108, Section 110 and ather applicable provisions, i any, of the Campanies Invitation fOl' Appllcatlons under
e . Act, 2013 (the 'Act] read with Rule 20 and 22 of the Companies (Managemenl an .
3 For the other line items referred in Regulation 52(4) of the SEBI (LODH) Regulations, 2015, perfinent disciosures have Xpress imited cannot A3 A h Rula 20 a9 of Co [T d
been made o the BSE Limied. : Adminisiration) Rues, 2014, as amended (the 'Rules'), {inciuding any statutory modificationis) SEBI Young Professional Program
4 The unadited financial results of the Campany for the quarter ended December 31, 2025 can be accessed through OR code. be held responsible for : . : ;
or ra-eractmant thersol for the time being in fomce), Remulstion 44 of the Securiies and Securities and Exchange Board of India (SEBI) invites
EiseE For and on behalf of Board of Directors of such contents, nor for any || |g,cange Board of India {Listag Dtligations and Disciosure Requirements) Regulations, lications f lieibl didates wh desi ¢
- AR WS S L loss or damage incurred || 12015 {Listing Reguistons). Secreteial Stanards on General Meesings issued by the fnstinge | | TPP TCAHOTS ATOME €781 CABCIAALEs: WO afe Cealfols o
0 Kishar Kantibhai Vachhani . ool 9 by ith SEBI under its Y. Professional
Pace: Lidal : Dienet as a result of transactions || |of Company Secretaries of India ("55-2) and the relaxations and clarfications issuad by engagement wit under 1ts Young Frofessiona
Date: Feburary 09, 2026 ™ | DIN: 10337953 with companies, associa- E;E'S‘Tﬁu";?’”ﬁﬂ”f?'ﬁ t:f.gg'#‘ﬁa Eﬁagﬂ; Ifﬂ:hl;? ?;;&; 1 ;E-IEDDEE ﬂe; ﬁ;zd %35 Program (YPP).
== i o ALuchit R/ o) b, ks N ot VR e ¢35 | Th ils of the aforementioned program are available on
tions ~ or IndIVIAUalS | 1o’ 119007 daed Becember 28, 2022, 0812023 daled Seplarrber 25, 2624 and 02024 SE%ICle\%,‘ ; of the alo eb.e tioned pdog ?‘C are available o
PUBLIC NOTICE advertising in its newspa- || |uzieq september 19, 2024 (ersinatter collectively referred to a5 the "MCA Circulars') ebsite: www.sebi.gov.in under “Careers” section.
: : — pers or Publications. and any other applicable provisions of the Laws and Regulations including any statulory The last date for submission of application is 21 days from
'c Registered Office: ICICI Bonk Tower, Meor Chokli Circle, Old Podra Road, Vadodaro- 390007 iicat sof i i balar T d nded. § . . . . .
ICT Bank corporate Office: ICIC] Bank Towers, Bandra-Kurla Complex Mumbaoi 400051 We therefore recommend || |modificationfs) or pre-enaciment thereaf for te time being in force and as amended fom | [the date of publication of this advertisement in the
GOLD E-ALUCTION CUM INVITATION MNOTICE that readers make time i0 lime, approvel of shareholders: of Khoobsurat Limited (the "Company™) is being newspapers.
The below mentioned borrowers have been issued notice to pay off their outstonding amount towards the focility necessar inquiries sowght through Postal Ballot only by way of electronic means (“Remate E-voting") in
against godd ornaments. ("Focility™) availed by them from ICICI Bank Limited ("ICICI Bank”), We ore constrained to y ] q refation to the various Resalutions as set out in the Postal Batlot Motice ("Notice”) dated Human Resources Department, SEBI
conduct an E-Auction of pledged gold omoments an February 20, 2026 as they have failed to repay the dues, ICIC] Bonk before sending any January 21, 2026,
hios the authority to remove occount fchonge the E-Auction date without any prior notice, Auwction will be held online- monies or entering into ! CBC-15204/11/0240/2526
hittpsjeveel-ouction. procuretiger.com between 12:30 pr to 3:30 prn. For detoilted Terms and conditions, pleose log into . » The Company has sent Postal Ballot Notice on Feruary 4, Eﬂiﬁ. only Mrough E{Emm
given website, In case of deceased barrower, all conditions will be opplicable talegal heirs. any agreements with made Io thise shareholders whose names appear on the Register of Membars/List of
Loan AIC No. | Fustamor Nome Loan A/C No, | Customer Name Lo A Ha. | Cosxamnar NGme ad\(ert|sers or OthGI‘V\_IISG Beneficial Owners as on Fm;_r,-. January 30, 2026 (cut-off t_lalaj. 'u'n_lmg rights of the FORM B
: sharenokders shall be i proportion o the shares held by them in the paid-up equity shere PUBLIC ANNOUNCEMENT
; Branch Mame: Mopuso B h N " Rawatbh = actlng on an advertise- . e ;
SN Ve So0nkNy 003062003503 Moneshri R e ment in an manner P UM SERUY- B0 WS Sl 0. CDMMUNICELON. 10, B8N0 0 AR 3110 (Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
0460952010356 Om Prokash H ik |halarbaor y ) shareholders would take place only through remaote e-voting system. Only those R gl ions. 2016 y prcy g
BeNerd | [5ranch Name: Potma- Kankerbagh| | 159862003345] _ Abhilash whatsoever. Registered | | sharenoisers whose names are recordd n he Regster of members of te Company or| | <o 2O L L e o e o
046962010359 | Mahwash Zarn o e ot L Bl letters are not accepted in the Register of Baneficial Owners maintained by the Depositaries as on the cut-off dale
Date : 10.02.2026 c/d Authorised Officer number advertisement.” casl by sharehokiers, hedshellhey shall not ba allowsd 1o change it subseguently S.No. PARTICULARS DETAILS
Place : Bangalore. Khonapur, Roemonagara For ICIC] Bank Limited,/ - In line with the MCA Circulars, the Motice Is being sent only by electronic moda, 1. |Name of Corporate Debtor Vertebrand Consuiting And
and a hard copy of Postal Ballot Notice, Postal Ballot Form, and prepaid Business Solutions Private Limited
Envelop has not been sent to the sharehalders, 2. | Date of Incorporation of Corporate Debtor | 8th October 1999
L&T Finance Limited * The Company has engaged the services of Nabonal Securfiies Depository Lid, (NSDL) 3. | Authority under which corporate debtor is [Ministry of Corporate Affairs,
(formerly known as L&T Finance Holdings Limited) lor the purpese of providing e-vating facilty 1o all its shanehoidars, incorporated/ registered RoC-Bangalore
Registered Office: L&T Finance lelted, Brindavan BUI|d|ng w " Th'E dmﬁh&d m”reﬁnstfummﬁ on "-ﬁ PSS IIIf remaoie E""I'D‘"n |m|w |'lt}'|'l' L'ﬁ'le :
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom L T F,n nce Sharﬂhnl-:lﬂrspwhﬂ hawe nol yel ragisl&m&p {halr emal ad-::lrassas.g::an ragnglar their ° | Corporate denty '.\IO' of corporate deblor | U74140KA1999PTC025624 .
Santacruz (East), Mumbai 400 098 : = : 5. | Address of the Registered Office and No. 209, 1st Floor, 1st AB Cross 2nd Main,
(East), emad address/and or can cast their vabe, as specified In the Noles sacton of Postal - - : ,
CIN No.: L67120MH2008PLC181833 Rallol Nofi : ' Principal Office (if Any) of Corporate Debtor | Kasturinagar, Banaswadi, Bangalore
Branch office: Bangalore ERERA North, Kamataka, India - 560043
- Ttﬁ mwﬁf: wmiﬁg ?ﬂm mﬂﬂm;rhmnﬁmzﬁn a.’lc- };u[:u.“::‘ i:hruarj' 5 “315 - Eﬁl‘w_;g 6. | Date of Closure of Insolvency Resolution Process | 05.02.2026
“!'_ SRR L TN ; i 1 W SETRONEL S YNGR a Liquidation Commencement Date of
dizabled by NSDL after 5.00 PM on Friday, March 6, 2026, The Shanholders desiring 1o 05.02.2026
; : ; . : 5 : Corporate Debtor
exercise their vole shoukd cast their vole during this pencd, fo be eligitée for baing ,,
POSSESSION NOTICE considered, faiing which it will be stiotly considered thal no vole has been recenved from | [ 8. |Name and registiaion number of e IMr. Sandeep Kumar Agrawal
[Rule-8(1)] M insolvency professional acting as liquidator |Registration No.:
Whereas the undersigned being the authorized officer of L&T Finance Holdings Limited (Erstwhile, L&T Housing Finance Ltd has been Merged with L&T Housing + M5, Kiiti Daga, Practicing Campany Secredary, (Membership No, ACS- 26425 & C.F. No IBBI/IPA-001/IP-P01135/2018-2019/11828
Finance Ltd. (under the Scheme of Amalgamation by way of merger by absorption approved by the NCI Mumbai as well as NCLT Kolkata, merged with L&T 14023) a5 the Scrutinizer 1o conduct the Postal Ballol trough e-voling process in a fair 9. |Address and e-mail of the of the liquidator, | Address: 523, Pocket- E, Mayur Vihar
Finance Limited w.e.f. 12th April, 2021 under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, and in S T aral e e as registered with the Board Phase -2, Delhi-110091
exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand notices calling fi ' Email: ipsandeepagrawal@gmail.com
upon the Borrower/ Co-borrowers and Guarantors to repay the amount mentioned in the demand notice appended below within 60 days from the date of »  The Resull of Postal Baliot shall be declared by the Managng Director or any other persan Address and emaTto be Used Tor Address 523 Pockel E M Vin
receipt of the said notice together with further interest and other charges from the date of demand notice till payment/realization. The Borrower/ Co-Borrowers/ suthorized by him on or before Saturday, March 7, 2025 by 5.00 PM as the Registered 10. correspondence with the ”u Uidator ress: 523, ~0C et- E, Mayur Vihar
Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-Borrowers/ Guarantors and publicin general that the undersigned has Cffice of the Company and will be communicated 1o Stock Excharges. The Result along P q Phage -2, Delhl-110091l
taken possession of the property described herein under in exercise of powers conferred on him/her under Section 13 of the said Act read with rule 8 of the said with Scrutinizer Report shall also be displayed at the website of the Company Email: vespl.cirp@gmail.com
Ruleson this notice. werw giobalinfrafin.in. 11. | Last Date for Submission of Claims 07.03.2026
foan Borrowerlel Demand Notice Date and Type For ﬂuaim‘gmlan:-us relatesd bo remote e-voling, I_’ﬂ?mbﬂm may refer fo “‘:-" Mr. Amil Vishal. | - |Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has
Account | Co-borrower/s & Description of the Mortgaged Properties Outstanding | ©f Possession AVE [ Ms. Patavi Mnatre, Manager on toll free no. 1800 1020 930 and 1800 22 44 30 or)  fordered the commencement of liquidation of the Vertebrand Consulting And Solutions
Number | Guarantors Name Date Amount () Taken send & request &l Emall |0 evalingi@nsdl.co.n or may write to the Company Secretary at Private Limited on 05.02.2026.
asianiakcdlifomail com i i i imi
BLRHL18001| 1.Mr. S Ch All That Piece And Parcel Of The Site Bearing Nos. 1 & 2, Formed In | 12/11/2025 |Rs..91,75,334.35/- |  04-02-2026 For GLOBAL INFRATECH & FINANCE LIMITED Th|<|a Ztakerr‘ﬁlderigt\ﬁ”.‘:b{ g;d Cf:r?s‘r"t'?gnA?g Sfo:ut(;gn:)zl;g;gtcte Lt'hm'l?ed.gr? Teﬁﬁy
858, Guravaiah Now Old Sy.No. 146/1A, Sy.No.146/6, Vide Assessment Khata No. As on 04/11/2025 Symbolic S called upo o,su ! ?I C,al S with proofon orbetore v 7.9s. »(otheliquigatoratine
BLRHL19000| 2. Mrs, 3768/2148/1948/2,1, Situated At Chandapura Village, Attibele Hobli, Possession Dhaval Anand Kr. Baai addressmentionedagainstittemNo.10. ,
154, Shanthamma R | Anekal Taluk, Bangalore Urban District, Which Is Converted From Place: BANGAL ORE Co Secretary & Compli bﬁ:ﬂj The flnanQIaI creditors Sh?” Smel.t thelr.clalms with proof by electronic means only. A.”
BLRHL19000| 3. M/s Sgl Fashion | Agricultural To Non Agricultural Residential Purpose Vide Conversion DﬁtE'IF b' PR mpany oy mp E“"WI or other creditors may submit the claims with the proof in person, by post or by electronic
040 (Through Its Order No.ALN(A)(A)/SR/69/2017-18, Dated 20.10.2017 Order Passed By g ACS: 74000 |  |means.
BLRHL18001| Proprietor S Ch | The Special Deputy Commissioner, Bangalore District, Bangalore. And Submission of false or misleading proof of claims shall attract penalties.
895 Guravaiah) Measur!ng:ziggts;cr;) West: 60 Feet, North To South: 40 Feet Totally Sandeep Kumar Agrawal
€asuring : Liquidator
East 'Road _ In the matter of M/s. Vertebrand Consulting And Solutions Private Limited
‘West Private Property IBBI Reg No.: IBBI/IPA-001/IP-P01135/2018-19/11828
North Site No. 3, Private Property . Registered Address:
South 'Sy. No. 146/5 _ Date: 10.02.2026 523, Mayur Vihar Phase-2, New Delhi - 110091
H159801908| 1. Mr. Sudarshan | All Thate Piece And Parcel Of Flat Bearing No. B2-03-04 On The Third | 12/11/2025 |Rs. 25,72,104.50/- |  04-02-2026 Place: Bangalore Email: ipsandeepagrawal@gmail.com
18033022 Paul Floor Admeasuring 500 Sq.ft Carpet Area And 770 Sq. Ft Super Built As on 04/11/2025 Symbolic
H159801908| 2. Mrs. Arpita Das Up Area Alongwith 154 Sq,ft. Undivided Share, Right, Title, Interest Possession
18033022L And Owenrship In The Property Constructed In The Building Known PUBLIC NOTICE
As "GM Ambitious Enclave", Block No. B2, On The Land Bearing ﬂmm’ Ba"kfﬁﬁghlﬂn‘-‘-d Office: ICICI Bonk Tower, Near Chakli Circle, Old Padra Reod, Vadodara- 330007
Survey No. Sy No. 53/1,measuring 3 Acres 07 Guntas, Sy.No. 53/2 L {Corporote Office: ICIC] Bonk Towers, Bandro-Kurla Complex Mumbai 400051
Measuring 3 Acres 04 Guntas, Sy.No. 54/1 Measuring 35 Guntas, Sy.no. e GRS Em-t:]E“A?CTldGHHEL-'Mt‘HWTA;Iﬁ‘M_ “GIIEEH e G
54/2 Measuring 32 Guntas, Sy.No. 54/3 Measuring 32 Guntas, Sy.no. £ BEOW Menioned DOTOWENS ndve DEEN BINed Natce 10 ':'g OIT Thell outaioan ”-IIE? Qrmount Iwaras the Tac iy
. . against gold ormoments."Facility”) ovailed by them frem ICIC] Bank Limited ("ICICT Bank"), We are constraired to
54/4 Measuring 32 Guntas And 54/5 Measuring 32 Guntas, In All mgndw:lgn E-Auction of plt—d:-gi:d;nld ﬂ-rl'll:lmfﬁrticll'l February 20, 2026 as they have foiled to repay the dues. ICIC Bank
Admeasuring 10 Acres 14 Guntas, Situated At Maragondanahalli has the authority to remove cocount /change the E-Auction date without any prior notice. Auction will be held online-
Village, Jigani Hobli, Anekal Taluk, Bangalore, Karnataka, 560100 http=sifgold.somilin between 12:30 pm to 3:30 pm. For detailed Terms ond conditions, pleose log into given website. In
Alongwith One Covered Car Parking Space. case of deceased borrower, aoll conditions will be opplicable to legal heirs,
lll'.hi:h-.':.;ﬁ.:l'r Pdom, £ 1 -L‘..l-_-.pj-'iﬂ.-':-]" -I'\-:I'ﬂ'.'n-;\- Lo A bl r Cumtomamr EAmmes [ T ,.'.u\,.:r_ Fdin 1 LA Tt o T g Tl |
The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property T e G ":".:':_'I"I_:_"‘:hd" rabimsooisEn] ho e o anch ""“ﬁ;ﬂ'::;wn
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from i Ll | BA P hiy ] oo ey
the date of demand notice till payment/realization. Bronch Hamo: Bogolkote PIEArutn DAL L s gt Bronch Mame: hMalur
pay OS2 s A S Adlarmpsrobi ."E'F'.'-I.:'_i?.ﬂ;-ﬁ '?E:'.“E:‘ﬂ".‘:ﬁﬂli _"'.:'IF.%‘:!“F.‘-:E"."I".‘.' Ls | FRAGHGEF OO0 RAD | Fianitro] 5
Bilroiciar BPCHN Aoty i e e bl ikl = e S (&= Tal carrms hvlnichicn |
Sd/_ Brciroh Flaarer Fh'.l.-'ll‘!--'\-l:l.-'l:r\-:l n?an::ln I.T 1 =i ! Inn-'l.-nh'rr.l attr gty Faa ?::"fﬂ.'ﬂ'!'?'- ;'3 ] hhﬂlﬁ:hrgl;nui;.l 1
: h ESRASZNFEDY | Daosoyywa kMoathod Rz Py P e s el Oroneh Mo el
Date: 10.02.2026 Authorized Officer 663462007289 [Mohantesh Toliur | SSIABS014875] | el ek 1AL SE R0 ?E—-dj A |
Place: Bangalore For L&T FINANCE LIMITED gl ok ecion i S51483008108| _ Muanzeor S T S
FaE S OO -‘:"-:::Il-h ﬁ'u HI!""U'l‘uﬂ" W 1 A 0 | A PADI T e el el D e I E:tlnj: crrrIrne
AP e e el il L P T e Y —harcrerrmirmoa
Franch Riamme; Borgolore - T Rranch Momes Chitradurge Bronch Fonie) bAutaogo
. o Ehﬁ-ﬂb?ﬂlbut:_'ll;“j-kr::;nnﬂt " T AFAGFOCG LEF | hAcamaiislaryw i ASOGEFOODOON [Eares na Pearoc)
lndlanexpress.com R e e P T T Arw::'::‘i:l_'ulf- _Ennpnsz-::ur;;r:ﬁu'ﬁ_ﬁlgﬁ%:nmu:l _-
Foilckiiriy Loyt Expaiimal s Pdaniwnes] Clawinolasli b v Fcilas
A T MM | i e VW T RSP RFOOOL LS Sl Khasedoer _Blrorich Formae: Moichusr
AT e M S | [osmseiteietol remainn e
Hnﬂfﬁ- FT 3 T Te e T B ] (¥ HF=TEr “'“"r;hr;::‘n";::r"h nm
] W< Eramezys, | [iasosrochosat e
s e — rermeh e D erwerrduir ooy 1 A JOG 2 ORD T s weinpigeea
E'“I":\:'.:-:::hfé?r:ufg:::: ::-_.1:.“:“:- :_ID:-I-I:I:H:-EDI_:IZI?:I;II: M:_:-_h-'lil-:-l:-urlg'l'rrlﬁ-:l- . Bronc h Plerrreen Ilu_nl|1|l.1-|.l:‘-|ur
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CAUTION- Readers are ad-
vised to make appropriate
enquiries while responding
to advertisements in these
columns. Anikethana Pub-
lication and Printers, does
net vouch for any claims
made by the advertisers.
The Printer, Publisher,
Editor and Owner of An-
ikethana Publication and
Printers., shall not be held
responsible/liable for any
consequences, in case such
claims are found to be false.

CHANGE OF NAME

I, SUJATHA RAMACHANDRA
ALSO KNOWN AS USHA,
Wio Venkatesh Ramachandra,
Residing at Plot No 208, 3rd
Main, 5th Cross, HAL 3rd
Stage, MNew Thippasandra
Bangalore  560075. Have
Changed My Name to
SUJATHA RAMACHANDRA.
Vide Affidavit Dated 09.02.2026
before Notary PRASAD
SHETTY. K.B. Bengaluru
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I, IMAD UL HAQ (old name), a||l,
resident of House No 31142, 14th
Floor, bullding 3, Tower 1,
Prestige Falcon City,
Konanakunte, Bengaluru,
Karnataka — 560062, INDIA, have
changed my name to IMAD UL

VENKAT REDDY S N (old
name), a resident of G/O
MNagaraja Bangalore bypass
road, Madikere cross Madikere
Oolavadi, Chikkaballapur,
Karnataka - 563125, INDIA, have
changed my name to
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I, KRISHNAMURTHY C S/o
CHINNASWAMY R/o
Doddakari,
Kambampalli, Bethamangala,
Karnataka-563118,
have changed the name of my

Majara,

Kolar,

Uttara Kannada, Karnataka-
581329, have changed my
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I, MONTURAJ DSOZA S/o
DIYOG DSOUZA, Rio B/533,
Convent Road, Haliyal,

I, VASANTH KUMAR B T Sfo
THAMMAIAH Rfo 09,
Shanthigrama Hobali,
Banavase, Mosale Hosahalli,
Alur, Hassan, Karnataka-
573212, have changed the
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CHANGE OF NAME

I, NISHA KUMARIL, Aged about 37
wvears, W/o Amarendra Tiward, Residem
al No L89S0, 15t Floor, 10th Main,
Kumaraswamy Layout 2nd Stage,
Bengaluru South, J.P Nagar,,
Bengaluru-560078, have changed my
name from NISHA KUMARI to
NISHA TIWARI vide affidavit dated
07-02-2026 sworn before notary HG
PADMANABHA RAO, Reg.

No. 12464, Bangalore.

SEmon: 10.02.2026
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PUBLIC NOTICE

Putlic ane informed thal, my client Mr. Punith B M
$la Sri Late M N Mahesh -:.-\auh.ar o B363 4835
2054) residing at No 235, Tth Cross, Maruti Circle,
Near Amma Ashrama, Sonnanahalli, Wilaly,
Bangalore South, Bangalom  will be going o
purchase immovable property  beaning Site No 1
Assessment No.8, Katha No.Z35, Property No
TE59/08M1 New EPID No 2502284590 situated at
Herehalii Village Yeshwanlhpura Hobé, Bangalore
North Taluk, measuning East lo Wesl: 26 Feel and
North to South 40 Feel, in fotal measunng 1040
Sqguare Feat and bounded an East by — Private
Propedty Wast by - Sita No 02, Marth by — Road
South by - Prvale property also stated thal, said
propery was purchased by Sn. 5K Jayaram on
30.12.2004 vide sale dead No Doc.
No.42815/2004-05 from ils previous owner Smi
5. P Nagamsni and Smt . Kavitha. Also stated that
Sale Dead dated 18122000 exscuted by Sn
Verkatappa in favour of Smi. S.P Nagamani and
Smt Y, Kavitha (Doc. No. 3607 212003-04) has been
lostimisplaced by presant property owner Sri, 5K
Jayaram and hea 15 nol in a position ko race the said
original document.

Also glate that, at present My client Mr. Punith B
M Sfo S Late M N Mahesh {Aadhar no 8383
4835 2954 Is purchasing said property from Sl
S.K Jayaram

Ay personls have any objection/concemissues
they can contact under mentionad Advacate or fo
my client or if any one having any claim over the
said proparty of any olher clims by any parsans,
Nalionalized banks, MNC. Banks, peivate Banks
Co-pperative banks any financial inslitutions
Governed by the REBI rules may lodge their
obsecticns in wiiting within 07 days from this day 10
theunder mentioned Advocate

KBS Associates
ADVOCATES RLEGAL CONSULTANTS

OFFICE No 641, 29th Main, 12th Cross, J P Nagar
1st Fhase. Bangalora - 560073

Emai - kbsassocistesbangalorefiyahoo.com

| Mobile: S00836557 1
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